523 Matters under Rule 377
[Sh. Jangbir Singh]

We have memorials and museums to com-
memorate the memories of our leaders like
Pt. Jawahar Lal Nehru, Indira Gandhi, Babu
Jagjivan Ram and Choudhary Charan Singh
attheir respective residencesbutthere isno
memorial of ‘lron man’ Sardar Vallabh Bhai
Patel.

The contribution of Sardar Patel in the
freedom struggle is very significant. Unifica-
tion of 562 princely states into Indian Union
was the result of his unique personality.
Today's map of India is the result of his far
sightedness, wisdom and firm determina-
tion.

Therefore, | would like to request the
Government to declare his residence 1,
Aurangezeb Road as national museum and
a photo exhibition to show different aspects
of his personality should be arranged there.
Besides that a documentary film should also
be prepared on the life of Sardar Patel which
may provide inspiration and guidelines to
our coming generations.

(viii) Need to give clearance to
the pending preposal of
Karnataka Government for
allrounddevelopment ofthe
State
[English)
SHRI V. DHANANJAYA KUMAR

(Mangalore): Mr. Speaker, Sir, a number of
proposais of the Government of Karnataka
are pending clearance with the Union Gov-
ernment far quite a long tme and this has
hindered all round development of the State.
I urge upon the Union Government to give
early clearance to them in the interest of all-
round development of the State.

(ix) Need to take steps for early
completion of Siahmukh and
Nohar irrigation projects in
Sriganganagar district, Ra-
jasthan

[Transiation;

SHRi BIRBAL {Ganganagar): Mr.
Speaker. Sir.there is no possibility of getting
financiai assistance during the currentfinan-
cial vear tor Sidhmukh and Nonar rrigation
orojects. guropean Economic Community
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has sanctioned Rs. 157 crore for these
important projects. High level meetings were
called at Jaipur and Delhi on the issue of
financial assistance but due to certain prob-
lems of the Central Government these
meetings could not take place and now it is
difficult to get financial assistance this year.
Notably the representative of EEC had vis-
ited Nohar area in January and had given
assurance to provide financial assistance.
The shortage at funds is being realised for
these projects and it is being said that if the
financial assistance is not received in time
fhenitis not possible to complete these two
irrigation projects in nextfouryears. Till now,
about Rupees six crore have been spent on
these projects. From these projects 53 vil-
lages of Bhadara, 20 of Nohar and 16 vil-
lages of Churu district will get water supply
and that will also bene!y nearby areas of
these villages. Under such circumstances it
is necessary not only to gear up the con-
struction of distributing canals in Bhadara
and Nohar but it is also necessary to com-
plete the entire projects in time. The work on
these projects is going on at a very slow
speed for which the representatives and
general public have expressedtheirconcern
tothe Government fromtimetotime. Butthe
scarcity of fund is the main hurdle in it.
Therefore, itis necessary to get the financial
assistance sanctioned by E.E.C. at the ear-
liest. and it can be possibie only if the Gov-
ernment is also equaily concerned about it.

Therefore, I requestthe hon. Minister of
Water Resources to get funds sanctioned for
these projects and start work on a war foot-
ing.

[English)
PAPERS LAID ON THE TABLE -CONTD

Detailed Demands for Grants of the
Ministry of Urban Development, for 1993-
94,

{English

THE MINISTER OF STATE iIN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (DEPARTMENT OF ELECTRONICS
AND DEPARTMENT OF OCEAN DEVEL-
OPMENT)AND THEMINISTER OF STATE
iN THE MINISTRY OF PARLIAMENTARY
AFFAIRS  (SHRI RANGARAJAN
KUMARAMANGALAM]): Sir, on behalf of



